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Post of Procurator-Geueral

5234, Shri1 D. C. Sharma: Will the
Minister of Home Affairs be pleased
fo state:

(a) whether the desirability of
appointing a Procurator-General in
India on the Soviet pattern has been
considered to ensure that the laws
are correctly implemented and the
interests of the people safeguarded;
and

(b) it so, the result thereof?

The Deputy Minister in the Ministry
of Home Affalrs (Shri Vidys Charan
Shokla): (a) and (b). Not specifically,
Sir. But the whole question of institu-
tional arrangements for redress of
citizens' grievances is now tc be con-
sidered by the Administrative Reforms
Commission.

Reviseq Pay Scales

5225. Shri 8. Kandappan: Will the
Minister of Edutation be pleased to
state:

(a) the names of the States that
have not accepted the revised pay
scales of College and University
Teachers recommended by the Uni-
versity Grants Commission and adop-
ted by the Central Government;

(b) the reasans for not accepting
them; snd
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(c) the steps taken to implememt
the revised scales?

The Minister of Education (S8hri ML
C. Chagla): (a) :» (¢). The Goverm-
ment of India addrcesed .l! the State
Governments on the 7th April, 1966 to
ascertain from them if they would
participate in the scheme of upgrad-
ing the salary-scales of University
and College Teachers and bear 20%
of the expenditure involved in the
upgrading of the salary scales on tise
condition that the private colleges im
the States will not be asked to bear
any financial responsibility and the
State Governmentg woulq take awer
the entire liability at the end of the
filve-year " period, So far, only the
Government of West Bengal has
agreed to participate in the scheme.
The Governments of Punjab and
Keraia have sought certain clarifica-
tions. Replies from other State Go-
vernments are awaited.

Shops for Repatriates from Burmm

5226. Shri N. R. Laskar:
Shri Liladhar Kotoki:

Will the Minister of
Employment and Rehabilitation be
pleased to refer to the news itemm
published in the ‘Hindustan Times of
the 4th April, 1966 at page 68 under the
heading ‘Relief steps for Burma Re-
patriates’ and state:

(a) whether it is a fact that Gow-
ernment have sanctioned Rs 958
lakhs to Madras Government for thé
construction of shops, stalls and flsis
Yor the repatriates from Burma;

(b) whether any amount has besm
sanctioned to the Delhi State for the
construction of ghops, stalls and fists
for the repairiates who have come %
Delhi; and

(c) if the reply to part (b) sbowe
be in the affirmative, when this
scheme will materialise?

The Deputy Minister ia the Bidals-
@y of Labour, Employment aall





